C.C.P 32/200%
In O.A. 317/97.
18.9.2008

Hon’ble Mr. M. Kanthaiah, Member (J)
Hon’ble Dr. A. K. Mishra, Member (A)

No representation from the applicant
side. It appears that applicant is not
interested in prosecuting the case and as
such C.C.P. is dismissed in default for non-

prosecution,
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